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08,5.1998 ‘OA No',287/94

Hon'ble Mr S.L.Jain £ M

Applicant absent, Notices $ssued on 19%,2,98

rethrned hack with the endozement that the addressee is

no more alive.
List this cace for order and direct ion on

20, 7.1598
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201.7.98
Honthle My, S.K.Aarawa 1, J.,

) Applicant is abeent, On R.5.98 it has
noticed that th: applicant is no more alive,
was reesived from the wife of the aﬁpliﬁaﬁi a
notiece of pend=ncy of this mattsr but nobody
mittsd an application for subetitution in pla
applicant. Therefors, this csse 1s dismissed

prosecut ion,
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